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Re-sal. of Tkkcls al Ghaziahad, ~Iurad. 

nagar and !\tndinagar (Northern Railway\ 

5297. SHRI RHARAT SINGH CHOW-
HAN: Will the Minister of RAILWAYS 
be pleased to state : 

Ca) whether some Booking Clerks. Grade 
Rs. J 10--180 (\.5.). now \\'{)I!..ing ;It Mlldi-
nagar were charged with the offence of 

re-sale of tickets and consequently punish-
ed by the administration a few years 
back; and 

(b) if so, reasons for allowing such 
staff to continue to work at the same sta-
tion? 

THE DFPUTY MINISTER I"I THE 
MINISTRY OF RAILWAYS (SHRI 
MOHO. SHAFI QURESHI): la) A 
RooJ..ing Clerk at ?t.fodinagar was 
detected selling col1ected tickets and \Va" 
placed under suspension by D.S. Delhi in 
1965. He was subsequently punished with 
W.I.P. for one year. 

(b) It was due to the negligence of the 
Senior Staff. Action against the erring 
staff is being taken and the clerk is bcilll: 
transferred. 

Theft of Iron malerial from Signal Work-
shop and Coal at Gbaziabad 

5298. SHRI BHARAT SINGH CHOW-
HAN: Will the Minister of RAlLW.\YS 
be pleased to state : 

(a) whether theft of steel gooJs from 
Signal Workshop anJ coal from th.: v;'nl 
at Ghaziabad is gO:!lg on unabated with 
the support and conni':!nee of R.P.F. per-
sonnel; 

(b) whether in October. 1973 ,ueh a 
theft of iron sheets valued at about Rs. 
5,000 was detected; and 

(c) if so, action against the R.P.F. rcr-
sonnel and their controlling otfh:i:,ls to 
tone up the machinery? 

THE DEPUTY MINISTER I" THE 
MINISTRY OF RAILWAYS ISHRI 
MOHD. SHAH Ql'RESHI:: (a; '\0. 

(b) and (e). Yes. On 7-10-73 the Rail-
way Protection Force staff of Ghazi"had 
(Northern Railway) detected a bullock 
cart loaded with 51 Mild Steel Sh.,ots 
valued at about Rs. 2.500. ~!jh:~:cd :0 have 
been stolen from the Signal ,ho~. (ihazi-
abad. 




